
 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

              DAILY CAUSE LIST DATED 25.07.2019 (THURSDAY) 

COURT III 

10:30 AM 

 

   In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, Member (Judicial) and Hon’ble Mr. Balvinder Singh, 

   Member (Technical). 

For Judgment 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App (AT) 

No. 322 of 2018 

 

Dhananjay Krishnanath Gaikwad & 

Ors. 

Vs. 

Tuljabhavani Cold Storage Pvt. Ltd. 

& Anr. 

 

Aaditya A. Pandey Samrat K. Shinde-

R1 

Kaushik Poddar (R-

2) 

For Admission 

2.  Comp. App. (AT) 

No. 61 of 2018 

 

V. Stalin 

Vs. 

Chandra Royal Inn Pvt. Ltd. 

 

R. Rajesh 

K. S. Mahadevan 
K. Moorthi 

RajendraBeniwal 

For Hearing (Part Heard) 

3.  Comp. App. (AT) 

(Ins) No. 28 of  

2019 

Gouri Prasad Goenka 

Vs. 

Punjab National Bank & Anr. 

 

Pramod B. 

Agarwala 

Rajesh Kumar 

Gautam-R1 

Vikram Hegde-R2 

4.  Comp. App. (AT) 

No. 250 of 2018 

 

 

Yamini Bipinchandra Shah &Ors. 

Vs. 

Trimbak Estates Pvt. Ltd. & Ors. 

Kishore Soni Isha Khanna 

For Hearing 

5.  Comp. App. (AT) 

No. 122 of 2018 

S.K. Big Star Foods Ltd. & Ors. 

Vs. 

TM-Food Processing Ltd. &Ors. 

 

With 

G.Ramakrishna 

Prasad 

K. Sharat Kumar 

6.  Comp. App. (AT) 

No. 163 of 2018 

K. Trinadha Reddy & Ors. 

Vs. 

TM-Food Processing Ltd. &Ors. 

 

With 

Mohd. Wasay Khan GouthamShivshank

ar (R1 to R9), 

Anandh K (R19 to 

22) 

7.  Comp. App. (AT) 

No. 210 of 2018 

 

Rayudu Nagabhushan & Ors. 

Vs. 

S.K. Bigstar Foods Ltd. &Ors. 

 

With 

John Mathew GouthamShivshank

ar (R2-10) 

8.  Comp. App. (AT) 

No. 211 of 2018 

Kaja Gajendra Rao & Ors. 

Vs. 

S.K. Bigstar Foods Ltd. & Ors. 

 

John Mathew GouthamShivshank

ar 

9.  Comp. App. (AT) 

No. 394 of 2018 

 

 

Medeor Hospitals Ltd 

V/s 

Registrar of Companies,NCT, Delhi 

& Haryana 

 

Pankaj Yadav P.S. Singh  



10.  Comp. App. (AT) 

No. 402 of 2018 

 

MTS Logistics Pvt. Ltd. 

Vs. 

Brijesh Uppal 

With 

Nitin Mittal Suresh Prasad  

11.  Comp. App. 

(AT)No. 407 of 

2018 

Parvesh Kumar Jain  

Vs. 

Brijesh Uppal 

Nitin Mittal Suresh Prasad 

 

 

 

Copy to: - 

1. Notice Board                                                                                                            By Order 

2. Reception                    -sd/- 

3. Record File                                

4. Website: www.nclat.nic.in                                                                                   Registrar         

http://www.nclat.nic.in/

